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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE,

WEST DISTRICT, TIS I-IAZARI COURTS, DELI-II

No 3 (7 O3 8 lGenl./West/THC/2024 Dated, Delhi the ‘E’ Z1! 1 fly
To

Ld. Chairperson,
Website Committee,
Tis Hazari Comts, Delhi.

Sub.:- Designation of Senior Advocates.

Sir,
Please find enclosed herewith a copy of Letter No. 511/SAS/DHC/2024 Dated 29.11.2024

along with its enclosure i.e. List of Advocates who have been designated as Senior Advocates
(November, 2024) as Annexure-Y received, on the subject cited above, from Mr. Kanwal Jeet

Arora, Ld. Registrar General, I-lon'blc lligh Com-t ofDelhi, New Delhi.

In this regard, it is submitted that the aforesaid Letter along with its enclosure is to be

uploaded on the Centralized Website of Delhi District Courts as well as on the Website of West

District for the inlbrmation ofall concerned.

It is, therefore, requested to direct the concerned dealing Officer/Official to

upload the Letter No. 511/SAS/DHC/2024 Dated 29.11.2024 along with its enelo sure i.e.

List of Advocates who have been designated as Senior Advocates (November, 2024) as
Anncxure-Y on the Centralized Website of Delhi District Courts as well as on the
Website of West District.

Thanking you, Yours faithfully,

h
¢-I

(A18 Gupta)
District Judge (Commercial Co rt) - - 05/

Oflieer lncharge, General Branch,
West District, Tis llazari Courts, Delhi

Enclosure: As above.
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To,

The P1’1I101pfll District 8: Sessions Judge 1 South), Saket Courts Complex, Delhi.
. The Principal District & Sessions Judge (East), Karkarclooma Courts Complex, Delhi.
. The Principal District & Sessions Judge 1 SW), Dwarka Courts Complex, Delhi.
. The Principal District & Sessions Judge (Shahdara), Karkardooma Courts Complex, Delhi
. The Principal District & Sessions Judge (SE) Saket Courts Complex, Delhi.

\;?./ The Principal District & Sessions Judge 1, est), Tis I-Iazari Courts Complex, Delhi.
8. The Principal District 8: Sessions Judge ( ), PI-IC Complex, New Delhi.
9. The Principal District & Sessions Judge ( , Rohini Comts Complex, Delhi. '
10 The Principal District & Sessions Judge 1_ orth), Rohini Courts Complex, Delhi.
11. The Principal District & Sessions Judge-c -Special Judge (PC Act) (CB1), RACC, Delhi
12. The Principal Disuict 8:: Sessions Judge ( , Karkardooma Courts Complex, Delhi.

. The Principal District & Sessions Judge lfHQs), Tis Hazari Courts Complex, Delhi.
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13. The Principal Judges (I-IQs), Family Co SW, Dwarka, Delhi.urts,

Sub: Designation of Senior Advocates.

Respected Sir/Madam,

In terms of Rule ll of ‘The High Court of Delhi Designation of Senior Advocate
Rules, 2024’ it is to inform you that pursuant to the Resolution passed by the Hon’ble Full
Court in its meeting held on 29.11.2024, Hon’ble the Chief Justice, High Court of Delhi has
been pleased to designate Seventy (70) Advocates as “Senior Advocate” under Section 16 (2)
of the Advocates Act, 1961, as per the list annexed herewith as Annexure-Y.

Yo in rely,

(K.a.nwalJ t ora)
Regi G eral

Copy forwarded for information to:-
(i) The Registrar (Listing/Filing), High Court ofDelhi, New Delhi -110003.
(ii) The Registrar (Original), High Court ofDelhi, New Delhi -110003.
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Annexure-Y

List of Advocates who have been designated as Senior Advocates (November, 2024)

2 Z0 Name of the Advocates Em‘-oiil*No.
l—* Mr.Abhijat D/1065/1995
M Mr.Abhishek Malhotra D/2681/1999
LU Mr.Aditya Narain 1: _/gigs /1983
-b ‘ Mr.Ajay Arora D/3 851' 1989

U1 Mr.Amit Chadlia rip/(1141/2003
O‘) Mr.An.il.Soi1i D/4931'198 6
NI Mr.Ankit Jain p/891/2004
00 Mr.Anupam Srivastava D-876/1991
‘D Mr.Anurag Ahluwalia D1’1400/2005

l19l Mr.Apoorv Kurup D/554/2005
11 Ms.Az1.mdhati Katju
12 1‘ Dr. Aseem Chawla D-zsss/goes

‘13 Mr.Asheesh Jain D/1 1 13_/@003
__ 1 14... I Mr.Ashim Vachher D/544/1990

15 Mr.Ashish Mohan D/563/200$
T16 Mr.Avnincier Singh r>/735/2_o06

.17
l Mr.Buddy Anurnalasetty

Ranganadhan

H D/1089/2005

D/13s/1996 (R)
lie Mr.Dharmesh Misra 1)/sis/19g?

I is . Ms.Diya Kapir, D/1553/2000
.29 Mr.Gaurav Sarin D/394/1998(R)

D/1392/2001i._._-?-1. . Mrfiautam Narayan
A Mr.Gyanendra Kumar D/483/199422

’ 23 I Mr.I-laizish V. Shankar D/473/1998R
(24 Mr.Jagdeep Sharma i D/126/200
T25 Mr.Jatan Singh

0
D/238/191800”

_2s ‘ Mr.Jeevesh Nagrath D/840/2000* it
l27 ll/IIr.Jitendra Sethi in/459/igss

28 Ms.Kaadambari l D/403-R/1998
_ 292-», Mr.Kirtiman Singh i D/1§_97/2001

39 Mr.Kunal Tandon A D-897/03 _
Mr.MadhavKl1urana n/609/2004l___?l.__ . ,.

32 1}fI_1f.Manik Dogra g I999
33 Mr.Manish Kumar Jha i D/3088/99

Mr.Manish Sharma D1835!199434
‘ as I Mr.Manu Shaifma D/1974/2005’ I

. I 36"‘ Mr.MrigangaDutta”_7 I D/548/1997-R

Admlnlstrativefifflcer (Judicial,
Elw-

High Gourl of Delhi
New Delhi



37‘ _Ms.Nandita Rao D/412(R) 1993
l33. Mr.Paivinder Chauhan P D/429/1997 (R)

390 Mr.Pavan Narang _ D-578/90’
(40 Ms.Poojp Mehra Saigal D/146-R/111996
‘41 Mr.Pradeep Kumar Bakshi ,1)/262/19ss_, J

42 I, Mr.Piagyan Pradip Shanna _ D/40-R/199,6,
l4a I Ms.Priya Kumar 22' _ D/168/1996(R)

44 Mr.Puneet Taneja i D/847/2001
45 It Ms.Rajdipa Behura W D/12-A/2001
46 II WMr.Rajeev Saxena D/61/1984

l 47 Ms.Rashmi Chhabra D1749!1 993
48 Mr.Ravi Prakash D /sag /2003
49 I‘ *Mr.Saehit Jolly D/452/2001
so Mr.Sai Deepak J I D/2126/2009

E1 Mr.Samrat Rabinder Nigam D-53G,/2000
52 _ Mr.Sandeep Prabhakar D/379/1987
53;

l
J Mr.Sandeep Shanna gn/424/1998

54 ‘ Mr.Sanjay Dewan D/589/S1991
55 Mr.Sanjay Sharawat n/105621994
56 I Mr.Sanjeev Sagar D/459/1998(R)
57 Mr.Santosh Kumar Tripathi D/l882-Ist- 2*

Bfl999 ff
58 Mr.Shashank Garg i n/149/zoos ,
59* Ms.ShyelTrehan D/873/2000 l

__50 . Ms.Sonu Bhatnagai; D/729/199?
§1 Mr.Sumeet Pushkafii-na D/1138/1995 l
6; II/Ir.Sumect Verina DI/498/1998(R) l
63l I Mr.Sumit Bansal D/_375/1992
64, Mr.Suryakant Singla n/246/1918 JP
65 I Ms.Swathi Sukumar D-1085[2005
as ‘ Ms.Tama1i Wad pi D/540*/1990l
611 Mr.Tanveer Ahmed Mir D/684-A/1998
es Mr.Uttam Datt D/750/1995

Mr.Vaibhav Rajgopal Gaggar D./903/2003as
7o l Ms.Vibl'ia Mahajian Seth D/9'78/98-R

MML
****
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